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Title: Need to give arrears to sugarcane growers in the country.
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HON. SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
13.03 hrs
The Lok Sabha then adjourned for Lunch till Fourteen
of the Clock.

14.01 hrs
The Lok Sabha re-assembled after Lunch at One Minute
past Fourteen of the Clock.
(Shri Arjun Charan Sethi in the Chair)

MATTERS UNDER RULE 377

HON. CHAIRPERSON : The House will now take up Matters under Rule 377.
Shri Ramesh Bidhuri -- Not present
Dr. Sakshi Swami Maharaj -- Not present



